
From

To,

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.vrr-23/2005/ lA

Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Dipankar Bora,

District & Sessions ludge,

Tinsukia.

Dated Guwahau the 3d of l4aY 
' 

2024'

Sub Casual leave and sPecial leave'

Ref:- Your letter No. DJT/2588/20 24 drd' 29'04'2024'

sa,l_
IT. REGISTRAR IVIGIIAT{CET

Copy to:

Project Manager, Gauhati High Couft'

JT. REGISTRAR TVTGII.ANCE'I

Sir,

Wth reference to the above' I am directed to inform you that your prayer for

oasual leave on oe'os'2'6#aia ipe"ial teav-e-on 07'65'2024' along' with

sbtion leave permissio'iiio-'-iiit "liii"s 
ot oe'os'zoz+ till the morning of

09.05.2024 has been g'un;;"il;;ext senioi most ludicial officer at the station shall

;#;; ilils" 
"f 

vour 6urt and ffice in vour absence'

Yours faithfullY,

v-


